& T 1
WEELKY STATEMNT FOR DESPATCH OF ORDER 1]
EXCISE APPEAL BRANCH -
CESTAT, NEW DELHI-110066 1]
FROM 29.01.2018 To 02.02.2018 N
S/NO. | APPEAL NO. ORDER NO. DATEOF  [DATEON |
ORDER WHICH ORDER |
RECIVED DESPATCHED .
FROM THE PS
TO HON’BLE
PRESIDENT/VI ;
CE !
PRESIDENT/ME
MBERS - n
FINAL ORDER | |
___,,T__{
I E/51984/2016 FO/58691/2017 09/01/2018 300012008
2. E/53093/2016 FO/58693/2017 09/01/2018 300012018 1]
3. E/2090/2011 FO/58697/2017 09/0172018 130012018 e
4] E/2890/2012 FO/58707/2017 09/01/2018 300012018 |
5 E/50314/2015 FO/50053/2018 09/01/2018 300012018 |
6. E/52501/2016 FO/50055/2018 09/01/2018 30/01/2018 u
7-8. | E/51757 & 51778/2017 | FO/50056-50057/2018 | 09/01/2018 3000172018 T
9-17. | E/50182-50186/2016 & | FO/50058-50066/2018 | 09/01/2018 30/01/2018 o
E/50192-50195/2016 .
8. E/51784/2017 FO/50067/2018 09/01/2018 30/01/2018 | i
L
As:t@Regislrar | t
Excise Branch-Di |

V.8,

e

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers
may upload these orders from there for their use.



